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PUBLIC ANNOUME EMENT (1.
.’1r.-,-" (lnLUMM R%<;‘Mﬂf¥ 6 of tha fmanbiancy and Barkrugh: ¥
1063 Solvancy Resotition Procass far Corparate Parsansy gff’:’!: of Md?"‘;'
CANT FOR THE ATTENTION OF THE CREDITORS op
e n2D! BEST CONSORTIUM PRIVATE Lisirep

AN 7

RELEVANT PARTICULARS

1. Narme of corprrate detior

| MADIBEST CONSORTIM prwate L MITED
Tower| | 2._Date of inoomporation of corporate debher [gomaon =~ sl
3. Muthorty under which coporate debtor 1§ i o

incorporated | registered Registrar of Companies, Mew Dalhi

iabad T T
1 {4 Comorate 1dentty No / Limied Larir T E——

pubhc, ldemlr,a%a: Noy;,;lmﬂa%:{'mw: i i

5. Address of the registered office and ist . OFR &
B 602, principal cffice (if any) of corporate debtor sg%':bzrégrgﬁ;: Tg;:rrlg!mj F‘ch‘.) 16

Karkardooma Community Cantra, Daif 113662

iabad, Principal Office:- RC 172, Secior.1
oublc. Vaishali Ghaziabad 201919, yp

6. Insolvency commencement date jn Order dated 31/03/2022 vide
ANTS respect of corporate debtor CP NO. IB-708/MND/2021

| (Received on 1" April, 2022)
formin 7. Estimated date of closure of insolvercy 27/09/2022

Ir duly resolution process
onthe| |8. Nameand registration number of the Mohit Goyal
s and Iri;:‘:))llﬁigcy ;:L(;Lessionall acting as intefim | Registration Number:
ch the it ey IBBI/IPA-001/1P-P-02395/2021-2022/13636
9. Address and e-mail of the interim resolution | 17 LGF, Defence Enclave,
TRAR professional, as registered with the Board | Near Preet Vihar, Delhi 110052
y Email Id: camohitgoyal@gmail.com
KNOW] [0 Address and e-mai to be used for 17 LGF, Defence Enclave,
. correspondence with the interim Near Preet Vihar, Delhi 110092
WK, resolution professional | Email Id: irpaadibest@gmail.com
ANA) 11. Last date for submission of claims 15/04/2022
.com 12. Classes of creditors, if any, under clause(b) | Name of Class(es) - HOME BUYERS
- of sub-section (6A) of section 21, ascertained
by the Interim resolution professional
55ets& | 113, Names of Insolvency Professionals 1. Mr. Ashok Kumar Gupta
ferred identified to act as Authorised IBBI/IPA-003/IP-NO0010/2018-17/10072 d
rower/ Representative of creditors in a class LD-46, LD Block, Pitampura, New Delhi, 110034 {
om the (Three names for each class) 2. MR. Bhim Sain Goyal
4 IBBI/IPA-002/IP-N00726/2018-2018/12215
] 405, Skylark Building, 60, Nehru Place,
ntor(s) New Delhi, 110019
JOWeErs 3. MR. Dharm Vir Gupta
; ; IBBI/IPA-001/1P-P-01492/2018-2019/12342
rty will ) D-701, Antriksh Apartment, Piot No. 26,
JeNses : Sector<4, Dwarka, Delhi, 110078
] 14. (a) Relevant Forms and Weblink: https://ibbi.gov.infhome/downloads
sets. (b) Details of authorized representatives Physical Address s given in 13.
-a:p—e-r- are available at:

i Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
notice 1 | comorate insolvye%cy resolution process of the AADI BEST CONSORTIUM PRIVATE LMITED on 31s
,811.35] | March, 2022vide CPNO. IB-708/ND/2021. 3
ntl .The creditors of AADI BEST CONSORTIUM PRIVATE LIMITED are hereby called upon to submﬂ‘tne\t\r
Ll claims with proof on or before15" April , 2022 to the interim resolution professional (IRP) at the address
63347 mentioned against entry No. 10. :
hereon | | The financial creditors shall submit their claims with proof by electronic means only. All other creditors
ot may submitthe claims with proofin person, by post or by electronic means. S
72'.6" Afinancial creditor belonging to a class,as listed against the entry No. 12, shall md_lctate its chmig ?f
563,621 Autherised Representative from among the three insolvency professionals listed against entry No.13to

: actasAuthorised Representative of the Home buyerclass in Form CA.

sently bmisslon of false or misleading proofs of claim shall attract penalties.

77008 | | Datd: 7], 202 \ NOHIT GOYAL
erest Place : NewDelhi IBBYIPA-001/IP-P-02395/2021-2022/1 1
or





{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

